O.1.H.
GOVERNMENT OF INDIA
MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION
LOK SABHA

UNSTARRED QUESTION NO. 2875
TO BE ANSWERED ON AUGUST 03, 2016
SETTING UP OF SLTC AND CLTC

No. 2875. SHRI ARJUN LAL MEENA:

Will the Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:
(a) whether the Government has received request from the State
Government of Rajasthan in regard to setting up of State Level
Technical Cell (SLTC) and City Level Technical Cell (CLTC) under the
Pradhan Mantri Awas Yojana;
(b) if so, the details thereof;
(c) whether the Government proposes to grant sanction for setting up
such Cells; and

(d) if so, the details thereof and if not, the reasons therefor?

ANSWER
THE MINISTER OF STATE FOR THE MINISTRY OF HOUSING & URBAN
POVERTY ALLEVIATION
[RAO INDERJIT SINGH]

(a) to (d): State Government of Rajasthan had submitted a proposal
for setting up of State Level Technical Cell (SLTC) and City Level
Technical Cells (CLTCs) under Pradhan Mantri Awas Yojana (PMAY)-
Housing for All (HFA) (Urban) Mission for approval of this Ministry. The
proposal was not conforming to the approved norms under the Mission
Guidelines. The State Government of Rajasthan has, therefore, been
requested to submit a revised and complete proposal, duly approved
by the State Level Sanctioning and Monitoring Committee (SLSMC) to

this Ministry.












